
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. 23l(MAH)/2013

Presenti SHRI B,S.V. PRAKASH KUMAR
MEMBER (J)

ATTENDENCE CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON O4.OA-2017

NAME OFTHE PARIIES: Mr. Rajan Shivnath Puri

M/s. Crimplon Yarns Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
and 241/242 of the Companies Act, 2013.

S. No. NAME DESI NATION .SIGNATURE

ORDER
cP 231397-39ElNCLT/MBA4AlV2013

of the partiet list this matter on 11.9.2012._ _ At r(rqqest

sd/- _-. sd/-
B.S.V. PRAKASHKI.IMAR
Member (Judicial)

V. NALLASENAPATHY
Memb('r ('Iejhnical)

CoRAM:


